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Telephone Connections to Social Werkers
and Publicmen in New Delhi

1851. SHRI M. L. SONDHI : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) the names and addresses of persons
who have obtained telephone connections
as social workers and publicmen in the
exempted category in New Delhi, during
the year 1968 ; and

(b) what principles have been followed
in granting telophone connections to these
persons ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) Requisite informa-
tion is being collected and will be placed
on the Table of the Sabha shortly.

(b) Applicants in exempted (now
called ‘Special’) Category under ‘Public-
Men’ are regiatered on the waiting list on
production of certificates from an MP, a
Member of the Municipal Corporation or
s Member of the Telephone Advisory
Committee, and from the concerned
Associations in support of their social
activities. ‘Special category, comprises of
several other groups an well e.g. Registered
Medical Practitioners, Public Institutions,
Representatives of the Press, Small Scale
Industries and Agricultural farms etc. 15%
of new connections are reserved for this
category and 509, thereof are given in
turn according to the date of registration
abd the remaining 507 are given on out of
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turn basis on the recommendations of the
Telephone Advisory Committee.
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Medical Reimbursement to P & T Employees
of Jabalpur

SHRI BABURAO PATEL :
SHRI YASHWANT SINGH
KUSHWAH :
Will the Minister of INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) names and disegnations of postal
and telegraph employees of Jabalpur and
the amount of frauds involved by way of
medical rembursements and the manner in
which the frauds were committed ;

(b) the names of the chemists and
authorized doctors involved in the above
cases and the action taken against them ;

(c) the names and designations of the
eleven persons prosecuted by the Central
Board of Investigation and the charges and
sections under sections under which they
have been prosecuted ;

(d) whether the C.B.I. investigation has
had any salutary effect resulting in the
reduction of the crime and if so, to what
extent ; and

(¢) the precise measurés taken to pre-
vent such frauds in the Tuture ?
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